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(b) and (c) The various Research & Develop-
ment Institutions and Regional Research 
Laboratories have developed cost-effective 
design and construction technologies suitable 
fordiffernet geo-c1imatic regions in the countl)'. 
The technologies are being diseminated to 
various parts of the country through the Build-
ing Centres set up under the Centrally-
sponsored scheme. 111e Building MateJials & 
Technology Promotion Council (BMTPC) has 
undertaken a study/survey on the building 
designs in North-Eastern States. Tamil Nadu. 
Gujarat and Andhra Pradesh with a view to 
develop and promote standardised housing 
designs for their regions. 

{Translation} 

Allotment of Go.ernment Accommodation 

3383. SIIRI GOVlNDA CIlADRA 
MUND: Will the Minister of CREAN 
DEVELOPMENT be pleased to state 

(a) the number of employees in Delhi who 
have been sanctioned GOWIl1111ent accolll-
modation during the last two yea" but allot-
ment is yet to be made: 

(b) whether the Government propose to 
make "llOllllent of Government accommoda-
tion 10 these employee:, during the current 
year: 

(c) if so. the ,Ietaib thereof: and 

(d) if noL the reasons therefor ,> 

TIll: MINISTER OF STATE IN TIlE 
MINISTRY OF URBAN DEVELOPMENT 
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOCRCES (SHRI P K. 
nn'NGON)' (a) 130l out of turn sanctions 
given during the last 2 years are pending for 
allotment. 

(h) to (d) The actual allotment he it in tllm 
or out of tum depends on the 3\'ailability of 
vacancies. Since the 01.u·Of-tUlll allotll1l'l1ts .tre 
to be re"rictpd to 20% of Iota I number 0I"Y3C"n-
cies (in the ratio of I : 4) in each type of accom-
mudation. and the vacancies being limited. the 
actllal allolment takes time to mature. It is not 
pmsihle to specify any time period within 
"hich all such alllltJltt'nts would bC' made. 

Financial AssilltaAre for llou!les in 
Uttar Pndesb 

3384. SHRI BRU BHUSH] 
SHARAN SINGH 
SHRI HARIKEWAL :Willthe 
PRASAD 
SHRI ARJUN SINGH 
YADAV 

PRIME MINISTER be pleased to state: 

(a) whether the Union Government have 
allocated funds for costruction of houseS'in the 
rural and backward areas of Uttar Pradesh dur-
ing 1993-94: 

(b) if so. the details thereof: and 

(c) the amount provided tothe State so fu in 
th is regard? 

THE MINISTER OF STAfE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI RAMESHWAR THAKUR)' (a) 
and (b) Yes. Sir. The Government of India is 
implementing a scheme "Indira Awas Yojana" 
for construction of houses free of cost. for SCsI 
STs and freed bonded labourers below povelly 
line in all the rural Districts of the countl)'. 
includig those of Unar Pradesh. Indira Awas 
Yojana is a sub-scheme of lawahar Rllzgar 
Yojana. 6 % of the resources of the lawahar 
Rozgar Yojana are earmarked for the Indira 
Awas Yojana. 

(c) A sum of Rs. 1044·12 lakhs has been 
.released so far to the Goyernment of Uttar 
Pradesh dusing 1993-94 under Indira Awas 
Yojana. 

Crisis of Water in U.P. 

3385. SHRI AAST BlnJJA PRA<;AD 
SHUKLA' Will the Minister of URBAN 
DEVELOPMENT be pleased to state' 

(a) whether there has bet'n a grave crisis of 
water in some parts of Uttar Pradesh: 

(b) if so, the names of those areas which are 
badly affl'cted by watl'r crisis and the period for 
which they remained afft>cted·and -lhe reasons 
therefor; and 

(c) the steps taken or proposed Ia·betaken to 
solve this water crisis? 




